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*rerm n  i

S h ri D am ani: M ay I  know  w h e th er 
th e re  is sh o rtage  of su lp h u r in  th is 
co u n try  an d  because of th a t  th e  p rice  
of su lp h u r has sho t up  abnorm ally?  
If  so. w h a t efforts a re  be ing  m ade by 
th e  G o v ernm en t to  im prove th e  s itu a 
tion?

S h ri M anubhai S hah : I t  is t ru e  th a t 
th e re  is a  sh o rtage  of su lphur, w hich 
is a  m ost im p o rtan t com m odity. T h e re 
fore, w e  a re  t ry in g  to  see th a t th e  
ac tu a l users, th a t is, th e  m an u fac tu re rs  
get i t  a t reasonab le  p rices from  the 
estab lished  im porters.

In d ian  T rad e  D elegation

*1833. S h ri K u m a ran :. W ill th e  
M in ister of C om m erce an d  In d u stry
be p leased  to  s ta te :

(a ) w h e th e r th e re  is a p roposal to 
send a T rade  D elegation  ab ro ad  to  
po pu larise  coir p roducts;

(b ) if  so, w h e th e r th e  a rran g em en ts  
fo r  th e  sam e h av e  been  finalised; and

(c ) th e  nam es of th e  cou n tries  w hich 
th e  D elegation  proposes to  v isit?

T he M in iste r of In d u s try  (S h ri 
M an u b h a i S h a h ): (a ) Yes, S ir.

(b )  an d  (c ). T he ten ta tiv e  p roposal 
is th a t  th e  d e legation  m ay  v isit th e  
U n ited  S ta tes, C anada  a n d  th e  U n ited  
K ingdom , b u t th e  a rran g em en ts  have  
n o t y e t been  finalised.

S h ri K u m a ran : T he decision to  send 
a de legation  to  th e  fo re ig n  cou n tries  
w as tak e n  b y  th e  C oir B oard  in  
S ep tem b er 1958. W hen  th e  p roposal 
w as p laced b e fo re  th e  G overnm en t, 
th ey  postponed  it b y  say ing  th a t  th e  
po litica l s itu a tio n  in  th e  M iddle  
E aste rn  co un tries w as n o t p rop itious.
In  v iew  of th e  fac t th a t  th e  question  
o f sen d in g  a  de legation  to  th e  fo reign

cou n tries  fo r  til ls  p u rpose  is  vwry 
u rg en t, m ay  I  kn o w  w h e th e r  G o vern 
m en t w ill ta k e  Im m ediate  step s fo r  
finalising th e  a rran g em en ts  b e fo re  th e  
po litica l s itu atio n  in  th e  M iddle E ast
e rn  cou n tries  once again  becom es 
w orse?

S h ri M anubhai S h ah : I t  is t ru e  th a t  
a t  one stage  w e  could  n o t accep t th e  
recom m endation  o f th e  C oir B oard, 
because  of th e  fo reign  exchange con
sideration . W e again  reco nsidered  th e  
m a tte r  a t  th e  las t m eeting  of th e  C oir 
B oard  an d  w e h av e  decided  to  send  
th e  delegation  im m edia te ly  an d  I  
th in k  w ith in  a  m on th  o r six  w eeks a 
de legation  consisting  o f fo u r  people 
w ill be  leav ing  th is  country .

S h ri V asudevan  N a ir: M ay I k n o w  
w h e th e r th e  p ersonnel of th e  de lega
tion  h a s  a lre ad y  been  finalised?

S h ri M anubhai S h ah : Yes, m o re  o r 
less. T h ere  w ill be  th e  C h a irm an  of 
th e  C oir B oard , a  re p re se n ta tiv e  of 
th e  coir trad e , a re p re se n ta tiv e  of 
e x p o rte rs  of co ir m an u fac tu re  an d  one 
coir businessm an  w ho can assist them  
in finding o u t th e  re a l p o ten tia lities  
fo r th e  ex p o rt m ark e t.

S h ri V asudevan  N a ir: M ay I  know  
w h e th e r an y  re p re se n ta tiv e  o f th e  
w o rk e rs’ o rgan isations w ill be  included  
in  th is delegation?

S h ri M anubhai Shah : No. S ir. T h is 
is a  de legation  fo r p u re ly  finding o u t 
th e  foreign  m ark e ts  a n d  I hope th e  
hon. M em ber w ill ag ree  th a t  no 
w o rk e rs’ rep re sen ta tiv e  is re q u ire d  fo r  
th a t  purpose.

T ea  E x p o rts  to  U .K.

*1835. S h ri D a ljit  S ingh: W ill th e  
M in ister of C om m erce a n d  In d u s try
be p leased  to  s ta te :

(a )  w h e th e r  i t  is a  fa c t th a t  In d ia  
is losing  its m ark e t fo r  tea  in  U n ited  
K ingdom ; a n d

(b )  if  so, th e  reasons th e re fo r?

T h e  D ep u ty  M in ister of Commerce 
a n d  Ip d a s try  (S h ri 8 a tfsh  Chandra):

(a )  a n d  (b ) . T h e re  a re  fluctuations




